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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH, MUMBAI

. >, ' .
R.P.NJ. 43/97 in OA.NO, 802/94 - .
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| th
Dated ¢his the 16 day of ‘Septs 1997

CORAM: Hon'ble Shri P.P.Srivastava, Member (R)

Raghunath Nathoo Bari eses Applicant
V/S,
Union of India & Ors, v «s» PRespondents

Tribunal's Order by Circulation

The applicant has brought cut in the
revisw petition many argumsnts again which uere
forming part of the OR, The revieuw petitioner ,

has also brought ocut as to why the decision given

the plea taken in the revieu petition may form a part

) of an  appeal against the order of the Tribunal, but

I am of the vieuw that these do not form ground for

# : .
Q§t\ !? review of the order, Review Petition is, therefors, o

v rs‘?’; ismi ; Certified True Copy . .- - —
Y& dismissed in limins, e = Date 221904 5..
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CENTRAL RDNIVISTRATIVE TRIBUNRL :
BBBBAY, _BENCH

NO.CAT/30M/3UDL/0.ANoW . 02/94-/ %Wa Datat 23-12-96.

FROM
The Reglstrar, ) '
- Central Admlnlstratlve ‘Tribunal, -
‘Bombay Benech, Gulestan Bldg.No.6,
3rd/4th floor,. Prescot Road, -
Fort; Bombax - 400 001. '

To

1 Raghunath Nathoo Barl,
C/o Shri H.A.sawant, Counsel
for applicant.
2. Unlon of India,through
. shri SeCe Dhawan,Counsel
for réspondents. -
./
' -
Subject? Qb \lo. - 802/94. _A
A . Yo '
. RoNoBarle . ..,R;Jpllcant
.Centra;;Rallway.‘",ﬁ.Respondenta
.75ir9
1 am dlrected +to forward the accomnanylng copy of
JudgementﬁﬁﬁﬁﬁT.deted 13”12“1996 S issued by thls Trlbunal

in the above mattet.
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